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Date @Fvﬂrdar: 06=-4-.98,

Preseant: Hen'ble Mr, Justice S.N.Mallick,Vica-Chairman.v
. Hen'ble Mr,3,Dpsgupta, Administrative Memser,
NILIMA SINGH & ANR,
~U8.
UNION OF INDIA & DR%.

Fer the patitioners: NONE,
Fer the resgondents: Mr,P,K,Arera,counsel,

Heard on: 06-4-88,
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S,N,Mallick,V,C.

- Nene gppears for the petitianeré when the matter
is called en fer hearin@. It‘iS recorded that nene gppeared
feT the pestitioners en sarlier successive dates. The
applicatien is dismissed for deFault; Mr,P.K,Arera,ld,counsesl,

app2ars fer the respondents,

(5,Dasgupte) v (S.N,Mallick)
Member (A) Vice=Chairman,
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